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Record of Proceedings

The Learned Counsel for the respondent, TATA Power Delhi Distribution Limited prayed

for time to file its reply Petition Nos. 308/GT/2014 and 372/GT/2014.

2 The Commission accepted the prayer and directed to list the matter on 14.6.2016. The

Commission directed the respondents to file their reply in the matter.

By Order of the Commission

Sd/-
(T. Rout)
Chief (Legal)

ROP in Petition No.308/372/ GT/2014
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